
From

To,

Sub:-

Ref:-

Madam,

Copy to

with reference to the above, I am directed to inform you that your prayer forpermission to avair civir vacation w.e,f. 22,12.2024 to 3r'.r2.2o2i, irong' *itt
:titign- lelve permission, with the officiat vehicre, at own cos! from the evening of21.12.2024 till the morning of 02.01.2025, has been granted. The next senior mostJudicial officer available at the station will remain in charge of your court and office duringyour absence.

Yours faithfully,

qdl_

THE GAUHATI H IGH COURT AT GUWAHATI
(HrG H COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.VII-104/ 2001r gl IA

Smti layashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Smti. Shabnom Choudhury,
District & Sessions Judge,
Bajali, Pathsala.

Dated Guwahati, the (
+l
)anuary , 2025.

Civil Vacation.

You r letter No. DJ/BAI/2024 I t7 O I dtd. 2t.72.2024.

JT. REGIST RAR (VIGILANCE)

HC. -104 01 87- E3 da

1, The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29, for

Manager, Gauhati High Court.

o{^or _ao2_}

Anf ormation
J the eroiect

-


